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ECREISE
[qaiR Yerd (i wre)]

TREPR, 23 FLaT, 2026

T3, 953(3N).— D=1 IRBR, ol IMfATH, 1989 (1989 BT 24) UG Vold FIMA nferfrad
2008 (2008 BT 11) (N4 HH D YA S AAIH HET TAT &) B GRT 208 DI IU &RT
(1) RT Uewd WfdTdl BT WART $<I 8, I8 AR 8 O & Ugarq fdb ol Yo & oy,
I8 9ff, e e faRe 59 9 Sueg o ggdl | e g, gaick Yed @l faRy Y
IRATSH], IR U I8 A RIA—0e], & AARIR—CHA A H a5 Heada HATBIYR
(BreamEi—feadl) @& W& (28.37 fhHI0) IEUGRUT Vo e URASHAT & (0TS, STReAvT, Ya=e
IR RETe & foy ruferd =, VT 9f &7 ool &_ & 37U+ MM DI |0 Bl & |

IHT A H Fadg By A, 99T H 9 AT & UHIeH & aRkg 9 d A
& Irrild, Sad ARFIH B URT 208 B SURT (1) B e SRa g B forg W g b
Ao 3R SUANT & qH= H 3TET R FHT |

U UHT AMe, [eTH T / faRy A e SR, Mvel Ik Uael &I, forlkad
®T H fHIT S0 IR SUH SUG YR SUAftid 8T SR FetH UIfSieNI, U IMegdhdl &l
I wY | AT A el & Argd ¥ GAdg &I ATAR UG B AR VA 4T 3Terai dl

1310 GI/2026 (1)
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AT B AT T DIs Sirg, T 98 Iugad F981, B & TN, AU AR §RI, AT Al
3TIETAT DI AT HR DT IT SR B FbT |

I STATH BT GRT 209 (3) & ATAR, TRT 209 BT IU—GRT (2) & M/ FeH UIIBRI
T fooar a1 o1+t 3w <ifaw BN |

S ARG & 3fF I aTell Y &1 @i AR I &R [T UeR) & Hrafed
H IUAT 2 IR feddg fdd & gRI, SWNITd BRI H ShT SRIET0T fhar ST T 2 |

ST

JaieR Xefd @l a2y Yol URIISHT, Sk Yol I15g H fO7ell & AhTR—{Casl arer 4§
s BT TSR (Bremel—fea) & A (28.37 fhHI0) SRRSO Xl AR URASHT @ forg,
3ITSTT @ ST aTell YA BT HRET Afed AT S e, Flara fqavor—

M, ISI—STR U9

g %
T R | wedm | demm | e o m 1%?3 EE N 8
IR A)
@ 2 3 “) (6)) (6) ()
1 HADBTR §aT 1 0.3 0.001
2 ST UREZRR EESY 3 0.158 0.023
3 UIES] REZRE EESY 32 0.225 0.095
4 Mgl | HFABIR BER 33 0.184 0.086
5 MUEl | HABIR gaxT 35 0.032 0.010
6 UIES] MREZRE EESY 37 0.026 0.022
7 UIES) UREZRK CES 38 0.024 0.022
8 IES] HIPTYR EESY 39 0.026 0.022
9 MUST | FABIR EEN 40 0.024 0.020
10 MUST | FABIR EEN 41 0.024 0.011
11 JIES] UREARK EESY 42 0.717 0.305
12 IS UREARK EESY 43 0.073 0.018
13 MUST | FFABIR EEN 44 0.409 0.020
14 ST HTBTYR EES 45 0.918 0.172
15 IS UREARK EESY 46 1.777 0.008
16 JIS] HADIYR CES 47 0.599 0.386
17 ST HThTYR EES 48 0.271 0.088
18 JIES] UREARK EESY 58 0.107 0.100
19 IS UREARK EESY 59 0.028 0.027
20 ST HTBTYR EES 60 0.014 0.014
21 MUST | FADIR BER 61 0.051 0.006
22 L] UREZRR EESY 62 0.04 0.017
23 QIS UREZRK CEES 63 0.077 0.021
24 ST HTBTYR EES 64 0.004 0.011
25 ST HTBTYR EES 65 0.02 0.019
26 UILS] UREZRR EESY 66 0.012 0.023
27 IS HARTYR EESH 67 0.065 0.003
28 TUST HTBTYR EES 68 1.1 0.061
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29 MUgl | HFABIR §ax] 469 0.028 0.144
30 ST APIYR EES 470 0.162 0.015
31 IES] HABTYR EES 480 0.214 0.003
32 Mgl | HFAPIR §ax] 481 0.083 0.039
33 MUST | FADIR EES 483 0.218 0.026
34 MIES] HARTYR EESY 484 0.508 0.032
35 ST UREZRE EES 485 0.073 0.028
36 Mgl | HFAPIR §axT 486 0.494 0.091
37 ST AIPIYR EER 487 0.154 0.017
38 IES] HABTYR EES 488 0.125 0.095
39 Mgl | HFAPIR §ax] 495 0.045 0.025
40 MUgl | HFABIR §ax] 497 0.065 0.007
41 UILS] APIYR EEN 500 0.105 0.002
42 ST UREZRE EES 501 0.134 0.000
43 Mgl | HFABIR §ax] 67/948 N/A 0.008
AR 9.713 2.143
1 ST HIRTYR EEIN 857 0.384 0.058
2 Mgl | HFABIR AR 853 0.636 0.160
3 MUST | FADIR EEIN 864 1.434 0.004
4 ST HIRTYR EEIN 852 0.425 0.202
5 ST HIBTYR AT 850 N/A 0.071
6 MUST | AADIR EEIN 851 0.004 0.009
7 MUST | FADIR feRT 858 0.077 0.004
AR 2.96 0.5082
$d IART 12.673 2.6512

[®T. §. W/Con/247/GD/DL/MUR-TRE/Mankapur/LA]
AT FHTL [T, T TATH A ARt/ AT
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MINISTRY OF RAILWAYS
[North Eastern Railway (Construction Organization)]
NOTIFICATION
Gorakhpur, the 23rd February, 2026

S.0. 953(E).— In exercise of the powers conferred by clause (1) of Section 20A of the Railway Act, 1989
(24 of 1989) & Railway Amendment Act 2008 (11 of 2008) (Hereinafter referred to as the said Act), the Central
Government, after being satisfied that for the public purpose, the land, situated at District-Gonda of the state of Uttar
Pradesh, the brief description of which has given in the Schedule annexed hereto, is required for the execution of the
special railway project, namely Mankapur-Tikri with Y-Connection at Mankapur (Jhilahi-Tikri)Doubling Project
(28.37 KM) Special Railway Project of North Eastern Railway, hereby declares its intention to acquire such land.

Any person interested in the said land may, within thirty days from the date of publication of this notification
in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose under Section
20D sub section (1) of the said Act.

Every such objection shall be made to the Competent Authority/Special Land Acquisition Officer District-
Gonda Uttar Pradesh in writing and shall set out the grounds there of, and the competent authority shall give the objector
an opportunity of being heard, either in person or by legal practitioner and may after hearing all such objections and
after making such further enquiry, if any, as the competent authority thinks necessary, by order, either allow or disallow
the objections.

Any order by the Competent Authority under subsection (2) of Section 20D of the said Act shall be final u/s
20D subsection (3).

The land plans and other details of the land covered under this notification are available, and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired with or without structure falling within the District-Gonda of the
State of Uttar Pradesh for Mankapur-Tikri with Y-Connection at Mankapur (Jhilahi-Tikri) Doubling Project
(28.37 KM) of North Eastern Railway.

District- Gonda, State-UttarPradesh
. Land Proposed
Sr. District Tahsil Name of the Plot No. | 1otalAreatin | o Acquisi?ion (in
No. Village hectares)
hectares)

@ 2 (€)] @ 3 (6 ()

1 Gonda Mankapur Bandrah 1 0.3 0.001

2 Gonda Mankapur Bandrah 3 0.158 0.023

3 Gonda Mankapur Bandrah 32 0.225 0.095

4 Gonda Mankapur Bandrah 33 0.184 0.086

5 Gonda Mankapur Bandrah 35 0.032 0.010

6 Gonda Mankapur Bandrah 37 0.026 0.022

7 Gonda Mankapur Bandrah 38 0.024 0.022

8 Gonda Mankapur Bandrah 39 0.026 0.022

9 Gonda Mankapur Bandrah 40 0.024 0.020
10 Gonda Mankapur Bandrah 41 0.024 0.011
11 Gonda Mankapur Bandrah 42 0.717 0.305
12 Gonda Mankapur Bandrah 43 0.073 0.018
13 Gonda Mankapur Bandrah 44 0.409 0.020
14 Gonda Mankapur Bandrah 45 0.918 0.172
15 Gonda Mankapur Bandrah 46 1.777 0.008
16 Gonda Mankapur Bandrah 47 0.599 0.386
17 Gonda Mankapur Bandrah 48 0.271 0.088
18 Gonda Mankapur Bandrah 58 0.107 0.100
19 Gonda Mankapur Bandrah 59 0.028 0.027
20 Gonda Mankapur Bandrah 60 0.014 0.014
21 Gonda Mankapur Bandrah 61 0.051 0.006
22 Gonda Mankapur Bandrah 62 0.04 0.017
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23 Gonda Mankapur Bandrah 63 0.077 0.021
24 Gonda Mankapur Bandrah 64 0.004 0.011
25 Gonda Mankapur Bandrah 65 0.02 0.019
26 Gonda Mankapur Bandrah 66 0.012 0.023
27 Gonda Mankapur Bandrah 67 0.065 0.003
28 Gonda Mankapur Bandrah 68 1.1 0.061
29 Gonda Mankapur Bandrah 469 0.028 0.144
30 Gonda Mankapur Bandrah 470 0.162 0.015
31 Gonda Mankapur Bandrah 480 0.214 0.003
32 Gonda Mankapur Bandrah 481 0.083 0.039
33 Gonda Mankapur Bandrah 483 0.218 0.026
34 Gonda Mankapur Bandrah 484 0.508 0.032
35 Gonda Mankapur Bandrah 485 0.073 0.028
36 Gonda Mankapur Bandrah 486 0.494 0.091
37 Gonda Mankapur Bandrah 487 0.154 0.017
38 Gonda Mankapur Bandrah 488 0.125 0.095
39 Gonda Mankapur Bandrah 495 0.045 0.025
40 Gonda Mankapur Bandrah 497 0.065 0.007
41 Gonda Mankapur Bandrah 500 0.105 0.002
42 Gonda Mankapur Bandrah 501 0.134 0.000
43 Gonda Mankapur Bandrah 67/948 N/A 0.008
Total 9.713 2.143
1 Gonda Mankapur Bhitaura 857 0.384 0.058
2 Gonda Mankapur Bhitaura 853 0.636 0.160
3 Gonda Mankapur Bhitaura 864 1.434 0.004
4 Gonda Mankapur Bhitaura 852 0.425 0.202
5 Gonda Mankapur Bhitaura 850 N/A 0.071
6 Gonda Mankapur Bhitaura 851 0.004 0.009
7 Gonda Mankapur Bhitaura 858 0.077 0.004
Total 2.96 0.5082
Grand Total 12.673 2.6512

[F. No. W/Con/247/GD/DL/MUR-TRE/Mankapur/LA]
ABHAY KUMAR GUPTA, Chief Administrative Officer/Construction

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-1 10064
and Published by the Controller of Publications, Delhi-110054. Sixiva" ,




		2026-02-23T22:34:34+0530
	SARVESH KUMAR SRIVASTAVA




